FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
ROSEWOOD PROJECTS PRIVATE LIMITED OPERATING BUSINESS OF
TRADING MACHINERY AND SPARE PARTS AT KOLKATA /FARIDABAD -
HARYANA/NORTH EAST

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | ROSEWOOD PROJECTS PRIVATE
PAN & CIN/ LLP No. LIMITED
CIN: U70200WB1999PTC089011
PAN: AABCR7243Q
2. | Address of the registered office Regd. Office: 63/1, Charu Chandra Place East
Ground Floor, Tolly Gunge, Kolkata, West Bengal,
700033 — India
3. | URL of website Not available
4. | Details of place where majority of fixed | Kolkata -West Bengal, Faridabad — Haryana and
assets are located North East
Note:- Please note that the undersigned has limited
information regarding the exact location of the
majority of fixed assets. The locations mentioned
above are based on the available data and are
believed to be the primary locations. However, we
are actively in the process of gathering further
details, as sufficient information is yet o be
obrained.
5. | Installed capacity of main products/ | No information available
services
6. | Quantity and value of main products/ | No information available
services sold in last financial year
7. | Number of employees/ workmen No information available
8. | Further details including last available | Details can be sought by sending email at
financial statements (with schedules) of | cirp.rppl@gmail.com
two years, lists of creditors are available
at URL:
9. | Eligibility for resolution applicants under | Details can be sought by sending email at
section 25(2)(h) of the Code is available | cirp.rppl@gmail.com
at URL:
10. | Last date for receipt of expression of | 22-03-2025
interest
11. | Date of issue of provisional list of | 24-03-2025
prospective resolution applicants
12. | Last date for submission of objections to | 29-03-2025
provisional list
13. | Date of issue of final list of prospective | 31-03-2025
resolution applicants
14. | Date of 1ssue of information | 05-04-2025

memorandum, evaluation matrix and




request for resolution plans to
prospective resolution applicants

15. | Last date for submission of resolution | 05-05-2025
plans

16. | Process email id to submit Expression of | cirp.rppl@gmail.com
Interest

17. | Details of the corporate debtor’s | No information available
registration status as MSME.

Ritesh Prakash Adatiya

Resolution Professional

IBBI Regn. No: IBBI/TPA-001/IP-P01334/2018-2019/12013

Regd. Address: D2 2nd Floor, D wing, Chanakya CHS Ltd,

Mahavir Nagar, Kandivali (W), Mumbai, Maharashtra - 400067

For Rosewood Projects Private Limited

Date: 07.03.2025 AFA Validity upto: 31.12.2025
Place: Mumbai Email Id: cirp.rppl@gmail.com
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ROSEWOOD PROJECTS PRIVATE LIMITED
OFPERATING BUSINESS OF TRADING MACHIMERY AMD SPARE FPARTS AT
HOLKATA /FARIDABAD = HARTAMAS NORTH EAST
{Under sub-regulation (1) of regulation 364 of the Insalvency and Banlruptey Board
of India [ Insolvency Resolution Process for Corporate Persons] Regulations, 2016]

| RELEVANT PARTICULARS
Mame of the comporate debtor ROSEWODD PROJIECTS PRIVATE LIMITED
alomg with PAN & Cik/ LLP Mo, CIM: UT0200WE 190 aPTC =0 1

| PAN: AMBCRTZ430 _ o
Repd. Office: 63,L, Charu Chandra Place
Enst Ground Floor, Tolly Gunge, Kolkata,

raicia R gifetd s &l (7.4))

Office of the Municipal Corporation, Katni (M.P.)

» INDORESMARTCITY DEVELOPMENT LIMITED, INDORE
amar{ Ly Nehru Park Campus, INDORE-452003, Ph. No.: 0731-2535572
TN E-mail; smartcityindore1 6@gmail.com, Website: www.smartcityindore.org

NIT No.; 29/1SCDL/2024-25 EALOLS IRl {emu= vl
(SECOND CALL)

Indare Smart City Development Limited is inviting bids from reputed & experienced entities for
selection of a bidder for the work as detailed hereunder, through transparent online bidding process.
RFF documents along with all the annexures and appendices can be downloaded and purchased from
GoMP anline e-tender portal: https.//mptenders.govin

Maharani Laxmi Bai Ward No-26 Near Mission Chowk, Katni

Date: 06.03.2025 Tel.- 07622-230120, Pincode:- 483501

FHIE - 3489 9L 2025 4" call
// TAtEeT y=A v/
AT - R = wien fAfers o ofees T s gm Fefafen e 2y afaens s Fieer! s o o 2
fAfamr = =g faarm 5902 hitpsimptenders.gov.in ™ 230 T 96 § | #¥93 1,0 J570 ATl Ieies 969 590 5

E-mail: commkatni@mpurban.gov.in
e, fete 190202028

. nidracs of the reglstened affice

i — : Lo e o dtl ol dal feets = TR o1 A R T 40% VG 117 v faen s
S.No. Particulars Description of Particulars | Details of place whers majonay of | Kolkata “West Bengal, Faridabad - Harvana . | TUETwOTE 1Y W AT TR o T e e o ae | e
Request for Proposal for selection of Bidder (Development Agency) for ficed assets are located o etirabhon b atind bt bl i i T T qraus EMD | it fafe
freehold sale of 68,510,492 sq. m. land i.e, part of MOG Lines Land e elact ncaloh ot the ersfority of i gl 1 | 2025 _UAD_ | ===t 17 & simomed Fel | 049, Fea A = | 1 (0] 1. 20,000% | 25003028
1 Name of Work Parcel-2 bearing khasra no. 866/2(s), 866/2/3(s), BE6/1/1/1 (s), The locations mentioned above are based on 406074 1 |T° 9 4 wofEE 9 (2 W w) g | ey i
866/1/1/2 (s) to be developed by the Agency as per the provisions bt anvilnhble data and s believed In be the THTHEM o5 ki SEEEERY

preEniary locathana. However, we are aclively in

the process of gathering further detads, as v e 41 HETen T il wen & Ham e S https:imptenders.gov.in =i sammE= w fen amEm,

describedin the Indore ABD Area master Plan. (Second Call

suffacient information is yel o ba abtained 'TUT ﬂ HYr911 93 ]-:| 'H:hli’_l"l:'?:r i-=l'| AF ?-IT-EFI'I E"dr"'
T 3,7817.79,1 SQ'IIII- | Tneialied capacty of main | M inTormation .1.-.-.-iiial:-:¢'.j: ) ) T WA
2 Reserve Price @) | (Three Hundred Seventy Eight Crores Seventeen Lakhs Seventy Nine | products/ sevices | : AaTe e Fet am At fafrrs
Thousand One Hundred Fift]..' Mine GI"ILIH'J ﬁrf;-:n::J:ifi ::n::?::r:,_-q-:r Mo information avallabie s TFerE T FA

fimancsal year

i _r‘:IIJF'“:IE:r of E-‘1_'||:l!':l'.'|:‘|?5- J.'GI‘I-'.I"]E'I'I
Furthor details noiEhng lost
avaitable Mrancel skatements (with

< 9.4544,479/-
(Rupees Nine Crore Forty Five Lakhs Forty-Four Thousand Four
Hundred Seventy Nine Only)

| No information avalable
Details can ba sought by sending omad ot
cirp.rppeEgEmail.cam

Earnest Money

3 Deposit P {o ok
(2 5% of Reserve gid S-Er__'uFrallg..' e : EMD rHaj,.r be *s-uhIJ rnsttF.*lu.:I a;lﬂank.guﬁ ra ntrEE.-" Fixed ﬂ:ﬁ;ﬂ:@l;;ﬂiﬂl;ﬁi: :t'fg‘l_m . S EWA G RI H RI N LI M 'TE D
PTicej EDGSFI E":'E”:' d5 Well ds p"-.:_"r t 2 E!Dl:l ICae gl.” el or e- | Elil-'.:'::-"l'i!.' e g-,_;5|:|||||:..-|__|-| -E|F.||'.||i:.:-'|i'l|.5 | b.ul;ml;; &An nﬂ.:.,;h:qﬁ-h‘,\_ ¥, mnliihgd'fn;:' at S : L e ;
procurement portal unides section 25(2Xh) of the cirp rpE@gmal canm |tarﬂ Gorprorate office Address: Building No. 8, Tower C, 8th Floor, DLF Cyber City,
| Code fs quaiable at UAL: | —— SRR THATIVE Gurugram 122002
¥ 50,000/- , | Last date for receipt of expression | 22403-2025
4 |Cost of Tender Form | of interest _ _ | DEMAND NOTICE
(Rupees Fifty Thousand Only) .| Date af lssue of provisions listol | 24-03-2025 T ” = .
. Under Section 13(2) of Ike Securitizalion And Reconstruclion of Firancial Assets And Enforcameant D Sacurly Interast Acl, 2002 read with
5 Payment Duration | Twenty Four {243 Month WL s et L S B Rula 3 11) of the Securily Ineres! (Enlorcemen) Rules. 2002
y WENLY Four ontns | | Last date for submission of 28-03-2025 The undersigned is the Authorized Officer of SEWA GRIH RIN LIMITED under Securitzation And Reconstruction Of Fanciat Assets And Enforcemen
abjections o provisioral list of Secundy interest Act, 2002 (the sasd Act). In exercige of powess conderred under Section 1312) of the sad Act read with Fule 3 of he Secuity Interest
HE}F Dates: 13| Dete af msua of fmal st of [ 31-0E-025 {Enfarcement) Rules. 2002, the Authorized Officer has issued Demand Notices under section 1.3(2) of the said Act, calling upan the following Borroweris)
PFOEEECtive TESCIUton Apoiicants nflh[EI ; %mu:l Ei?r-*nl:u:wn:fﬁr:'lré‘lﬂn repay the amaunts Eﬂ[[!al']‘:‘lltfll?r.:llj éﬂ the |us?ec11i-.-u Ut;ﬂﬂcw*ﬂgﬁh Eﬁlﬁﬁlfﬂ Haem Itplatgﬁdalsn wmﬁluwﬁrn é:"cnrfnr.'uI:Lj_Egn
inti ' N =Ll TR with above, Nabice is herey given, once agan, to the said Borrower(s) 1o pay o , within G0 daws from the publication of this
S.No.| Description Date and Time i ' E‘:Z ”:r:ﬁ‘u'; :"L‘:‘;‘I‘Iz'_"li‘l'lll“;’I:.W“ 05-04:2025 #nudce. the amounts ||1t|:ll||::|:ﬁr§I IFE'?'I" b, t-l:npamer'.E.'f!hlhlr'.he*In:erastlas-%etarl'ﬁ:ll]hn mg sald L‘e&aﬂc_rlmta:eglsl.*-rum e L':-.1§151|h|;|1e1_t-ué'-eﬂ I:einl.ly' b:l
e - narandum, svilus a g date of payment and/or realization, payanle under the Ioan agreement read with ather documents/writings. & any, executed by the said Barrower( ),
1. Last date for Purchase of Tender (Online) 04.04.2025 till 1730 Hrs, | and request for resaluticn plans 1o A5 se-cl;ntwc-'r due repayment of the koan, the fllewing asseds have been mortgaged to SEWAGRIH RIN Lri.i'llTE[I by the said Bomower|s| respectively,
3 Last date for submission of tender (Online) 04.04.2025 till 1730 Hrs. | Ff:ffﬁf”ﬁi:ﬁ::“'gﬁ”ﬁ'ﬁ”“ T A ﬁr. Loan Account mnﬂﬂﬁ;ﬂﬂ the Borraweris) | pemand Notice Date and Amaunt Eﬁ{?iﬂhl lfnl:m;wi':_ﬂl
= » . k| .- L — : THESR KA o i gl . Fa g mmﬂunm
4. Technical bid opening (Onling) 05.04.2025 from 1730 Hrs. al :?;E';'_':'Srlj'llﬁn";‘; e I aieTan 1, '1"§" "E“ﬁ"u"'}'ﬁmmf'ﬁmﬁ';ﬁmm?ﬂ 30.12.2024 ﬁ_I'IIIHE.’H Mo 44 F_F!HHidHrtlaI 'E_|:1'-:|Ir:;-.i.1 ._?iill.'Er_ E!illl;,;'.l
f [ r 4 Frte] e ’ s - . . M ULUS LRV, AUS83EN . adljdy a2 5 | dUd Lo drgana  Loni, ehgl 15Er
3 Pre-Bid Meeting 18.03.2025 at 1500 Hrs. | Expression of Interest _ 2. M, Sanjay Sahu, Father Mr. Krishna Sahu Eﬂi‘ﬁﬁi‘%‘ I Thre kA Ghaziabac, Uttar Pradesh 201102, Boundary:-
. o : 17, | Details of the comparale deblar's M inTarmation availaike - Ofher- Properly, Wesl- Other Property,
Venue: Board Hqum Indore Smart City SealE i A MANE Forly Three Only) As On 30.19.2024 | yorie. enor Prosarty, Sauth- 15 Foot Roat
Development Limited, Nehru Park, Indore Drirtes 0708, 4028 Sa/- 2, Enﬂ Mﬁ"ﬁﬁ"' Wbﬂﬁ; : I&ﬁrsiamqi?im g 09.12.2024 EIEEEE Mo 5._[;.1? lE.,'z.jtgn'l Ifhpun‘_:I ma‘r&aﬁ,
1 7 Ritesh Prakash Ad Rusoliation Profeasional . Mrs. Shibani, Hushand Me Kanai Lal Ma 7 adarpur  Disirict,  Sow elhi- .
MNotes: Fice: Mumo IBBI Regn. Hﬂ:.IBEI.-'IFA{-Dl.-':F-?%ZE':;?.‘ED13-2-:.'!1;-";;:.112: EM !'ﬂf Kanai Lal Maiti, Father Mr. Sateshwar Ep?fﬁ"tﬁf#ﬂ.,;g“ o m:dl;ﬁh Em L ﬁft‘ ”fﬁ“é“”';hﬁilllﬂlﬂfhwfﬁ' Slrees,
i : 1 : 0 | F Am ang H 1, &l ' i i i =& roat Sireed, South- Fint Mo
* Tender Document and other details shall be available on Website: www mptenders.gowin Nk _a?‘:ﬁag"'a“f';“aﬁdwjé F;{:L L L e e 3. Mrs, Babdi, Hushand Mr. Amarpai Singh Toret nm“;é"g"“&’ﬂ% L
™ L - ¥ For Rosewond Projects Private Limited e sain e T T 7 oAl v 4 203 -t
AROmE A NI IR O PODE O e, . ArA valaty us to: 31,12 2025 emal - cirmmmigmal o | [ |0 B D e B ot o SO e s
® The EMD shallbe deposited online through portal via Debit card /Creditcard / Net Banking or System The said Borrowers are prohibited under the Act from {ransferring the aforesaid assels, whether by way of sale, lease or piherwise without the prioe
Generated Challan writtan consand of SEWA GRIH RIN LIMITED. Any person who contravenes. or abets coatravantian of tha prowsions of the said Act or Rules mada
enecrdLe y there under, shall be liabls loe imprisonrment and'or penalty &s provided wnder the Act _ 3 o
* |n case any of the dates specified above is Government holiday, day after the same shall be Place: Dethi, Date: 06.03.2025 Autharised Dfficar, Sewa Grih Rin Limited
considerad.

* The selected Bidder (Development Agency) shall be provided the "Land-Ownership Rights® of the

land parcelupon deposit of the amount equivalent to the Quoted Value,

® The prospective bidders have to quote the Value for "Land-Ownership Rights" on the prescribed Land
parcel above the Reserve Price of the land parcel specified in the Financial Bid Form.

& The Bidder quoting Highest Value for the land shall be selected as Bidder for the Project. The selected
Bidder shall have to pay the quoted value in monetary terms as per provisions stated in the RFP
Document.

®* For Any Clarification:/ Site Visits; Bidders may contact at 0731-2535572;

smartcityindore 1 6@gmail.com

CAN FIN HOMES LTD.

DDA Building, 1st Floor, Near Paras Cinema, Nehru Place, New Delhi-110019
Ph.: 011-26435815, 2643023, 011-26487529, 7625079108, Email: delhi@canfinhomes.com CIN : L85110KA1987PLC008699

DEMAND NOTICE
Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (SARFAESI Act)

read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002.

Whereas the undersigned being the Authorised Officer of Can Fin Homes Ltd., under SARFAESI Act and in exercise of powers conferred under Section 13(12) read with Rule 3,
issued Demand Notice under Section 13(2) of the said Act, calling upon the Borrowers / guarantors listed hereunder (hereinafter referred to as the “said Borrowers”), to repay the
amounts mentioned in the Notice, within 60 days from the date of receipt of Notice, as per details given below. The said Notices have been returned undelivered by the postal
authorities / have not been duly acknowledged by the borrowers. Hence the Company by way of abundant caution is effecting this publication of the demand notice (as per the
provisions of Rule 3 (1). The undersigned has, therefore, caused these Notices to be pasted on the premises of the last known addresses of the said Borrowers, as per the said Act.
As security for due repayment of the loan, the following assets have been mortgaged to the Company by the respective parties as detailed below.

Chief Executive Officer
Indore Smart City Development Ltd,, Indere

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

& Chola

= = i - i X Sr. Name of Borrowers/Guarantors Amount claimed as Description of the Date of
Fare s heer e | COrporate Office : Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T. N. No. oer Demand Notice* Secured Asset NPA
E-AUCTION SALE NOTICE (Sale Through e-bidding 1. |1. Mrs. Suman Pandey W/o Ajay Kumar Pandey (Borrower) Rs. 18,23,432/- (Rupees  |FLAT NO 146, GROUND FLOOR, BLOCK C-1,|28.02.2025

E-AUCTION SALE NOTICE TO GENERAL PUBLIC FOR SALE OF IMMOVABLE ASSETS UNDER RULE B & 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.
Mofice is haraby given to the PUBLIC [N GENERAL & m PARTICULAR to the Borroweris) & Guarantor|s) indicaied in COLUMN (A) that the balow dascrbed immovable proparty(ies) described
i COLUMN {C) Morigaged / Charged to the secured creditor the CONSTRUCGTIVE POSSESSION of which has been faken as described in COLUMN (D) by the Authorized Offlcer of Housing
CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED Secured Gradibor, will be sold o0 "As is Where is”, "As iz whatis" & "Whalever there 5™ as per dalafis manfioned belfow -
Wotice is hereby given to Borrower [ Martgagor(s) / kegal heir, legal reprasentaiives [Whether Known or unknown), executons), adminisfratar(s), successon|s) and assignis) of the
respealive Bormawerts) / Morlgagorsh (since decsased). a5 the case may be indicataed in COLUMN (A) undar Rude 911 ) of the Security Interesd (Enforcement) Rufas 2002,

2. Mr. Ajay Kumar Pandey S/o Kamla Pati Pandey (Co-borrower)

Both At: Flat No 158, Block C-1, Sector 55, Noida, Gautam Buddha Nagar,
Uttar Pradesh-201301. Both Also At: Flat No 146, Ground Floor, Block C-1,
Sector 55, Noida, Gautam Buddha Nagar, Uttar Pradesh-201301

3. Shiv Kumar Soni S/o Girja Shankear Soni (Guarantor)

D-88, Rajeev Colony, Mohan Nagar, S/o Ghaziabad Uttar Pradesh-201007

Eighteen Lakh Twenty Three | SECTOR 55, NOIDA, GAUTAM BUDDHA NAGAR,
Thousand Four Hundred Thirty | UTTAR PRADESH-201301. BOUNDARIES OF THE
Two Only) as on Demand Notice | PROPERTY AREAS UNDER:-
date 04.03.2025 NORTH:ROAD, SOUTH : STAIRSAND FLATNO 147
EAST:FLATNO 145 WEST: FLATNO 136

For detadled terms & conditions of the sale, please refer to the link provided in CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Creditior's website ie. 2. |1.Mr. Surya Nath Pandey S/o Late Kedar Nath Pandey (Borrower) Rs. 28,38,436/- (Rupees Twenty | ENTIRE FIRST FLOOR, PLOTNO 878, SECTOR 2B, | 28.02.2025
hitps:/'www.cholamandalam.com & www.auctionfocus.in 2. Mr. Neeraj Pandey S/o Surya Nath Pandey (Co-borrower) Eight Lakh Thirty Eight VASUNDHRA, GHAZIABAD, UTTAR PRADESH-
M 1B it i E&F 18] I 3. Mrs. Arti Pandey W/o Neeraj Pandey (Guarantor) Thousand Four Hundred Thirty |201012

| T 0 TS 00E 10 3 RECVERED p—— RESERVE PRICE I 1 4. Mrs. Durgawati \W/o Suryanath Pandey (Guarantor) Six Only) as on Demand Notice [BOUNDARIES OF THE PROPERTY ARE AS

Ll : CLOUKT hD. ' BESCRIPTION OF THE INMOVARLE PSRPERTY | SECURED ASSET IATE O AUCTION & TIME All at: Entire First Floor, Plot No 878, Sector 2b, Vasundhra, Ghaziabad- date 04.03.2025 UNDER:- NORTH:ROAD, SOUTH:PLOTNO 885
NAMES O BORARDWER|S) | NORTGAGERS) | GAURANTORIS)) (SECURED DEATS| POSSESSION |  ENANEST MONEY DEPOSI J 7) 201012, Uttar Pradesh EAST:PLOTNO877, WEST: PlotNo. 879
Loan A/c. Nojs). : LAPTAGROODOT1588 AL, 1. EwER. anc. Eacel -of Bardenti oo % 21,75,360/- 24.03.2025 *Payable with further interest at contractual rates as agreed from the date mentioned above till date of payment.
1. M. / Mrs. Vikash Garg T28,35,197/- (Rs. [ouilt On bearing House Mo. 132, Ward No. | E: = (Rs. Twenty Seven Lakhs | from 02.00 p. m. You are here by called upon to pay the above said amount with contracted rate of interest thereon within 60 days from the date of publication of this notice, failing which the undersigned
2. Mr. / Mrs. Ankila Garag Twenty Eight | Tolally measuring 34.42 5. Mir. of sie, siuated| = & | SevenlyFive Thousand | to 04.00 p. m. will be constrained to Initiate action under SARFAESI Act to enforce the aforesaid security. Further, the attention of borrowers / guarantors is invited to provisions of Section 13(8) of the
Bath are R/at - 44, Dhobi Gall, Madanpur | Lakhs Thirty Five |3t Mohaka Dhobi Gali, Kasba Sirsagan Pargna § w | Three Hundred and Sixty | (with automated Act, in respect of time available to them to redeem the secured assets

1M Firozabad, tar Pradesh-283 203: Thouzand One  (and Tehsll Shikohabad, Disihct Heogabed and ﬁ ﬂ:l'ﬂﬂ B extenzions of . . ; Sd/-. Authorised Officer, Can Fin Homes Ltd
Also Al ;- House Sduated al Dhobi Gad, | Hundred and Ninety |+ Bounded on - *East by : 10 Ft. wide Gali; g v ¥ 2,771,536/ 5 min. each Date: 06.03.2025 Place: Delhi I~ . -
birsaganj, Tehsil Girsaganj, - District | Sewven Only) 35 on | = West by : House of Nitin Mokhiva; = North by E (Rs. Two Lakhs Seventy in ferms of
Firazabad, MNear Pathwari Mandir-283 151, 06.03.2025 | House of Shivmath Gupt * South by : House of| * Seven Thousand Five the Tender
Uitar Pradesh. Ramash Chand Gupt Hundred & Thirty Six Only) Document)

* INSPECTION DATE & TIME : 20.03.2025 BETWEEN 11.00 a. m, to 4.00 p. m. | * MINIMUM BID INCREMENT AMOUNT : ¥ 10,000/-
* LAST DT. OF SUBMISSION OF BID / EMD / REQUEST LETTER FOR PARTICIPATION : 21.03.2025 BEFORE 05.00 p. m.

* Together with furithier interest as applicable in lerms of koan agreement with, incldental experses, costs, charges ete. Incwrred up to the date of payment and / or realization thereol,

For amy assistance ralated to inspection of the property, of for obiaining the Bid document and for any other geenss, please get in touch with Mr, Wijay Rathorg on his Moblle No.
S9970TRA26 & Email ; vijaymi@chola murugappa.com / Mr, Mohd, Abdul Qawi on M, No, 73059 90872 official of CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY
LIMITED to the best of Knowledge and information of the Authorized OHicer of CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED there are no encumbrances in
respect of the above immovable properties [ Securad Assets

/b

TATA

TATA CAPITAL HOUSING FINANCE LTD.

Registered Address: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam Marg, Lower Parel, Mumbai — 400013.
Branch Address: TATA CAPITAL HOUSING FINANCE LIMITED, B-36, 15t & 2Nd Floor, Lajpat Nagar - Part 2, Above Hdfc Bank, New Delhi 110024,

NOTICE FOR SALE OF IMMOVAELE PROPERTY
{Under Rule 8(6) read with Rule 9{1) of the Security Interest (Enforcement) Rules 2002)

E-Auction Notice of 30 days for Sabke of Immovable Aszais under the Secuntisation and Reconstruction of Financial Assets and Enforcamant of Sacurity Interest Act. 2002 read with

S/

Date :06.03.2025 AUTHORIZED DFFICER

Place : Agra For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED , : :
Rula 86 and Rude (1) of tha Sacurty Intarast (Enforcement) Rules, 2002
Mofice 15 hereby given to the public in general and in particufar to the below mentioned Borrower and’ Co- Borrower, or their legal heirsireprasentatives (Borrowers) that the below
_ z Regd. O e h oYe Antriksh Bhavan, 22, K G Marg, New Delhi-110001. har i i ' ot itz i Fi TCHFLY. i whi t ' thioeis i Wi 0
e Phones:- 011.2335 57172, 23705414, Website: wivw.pnbhousing.com DB.042025 00 “As 5 Whero "8 *Aalf st o" snc Whaear Bior 7 Sl Lty Tocoure basa” R Focovery s ting s Foelow menionGA BoToue 8
e k1 Eait Janakpuri Branch:- C-2/21, First Floor, Mata Chanan Devi Road, Above Bank of Baroda, Janakpuri, New Delhi 110058.Greenpark Branch:-BuiIdin?\lNo. S-8, : i . 3"' o o Tt Y
Uphar Cinema Complex, Green Park extn. New Delhi-110016.Meerut Branch:- Ist Floor, Pinacle Tower, Vaishali Corner, Garh Road, Meerut-250004, (U.P) Gurgaon Branch:- SCO No. 391, Co-Bomowers, The Reserve Price and the Earnest Money Deposi is mentioned below, Notice |5 heraby geven that, inthe absance of any postponament’ discontinuance of the sale, the
NOTICE UNDER SEGTION 13(2) OF CHAP'?égolrIi %)gﬁuétggEsé?tﬁlle:;llfgilcgogéggﬁgtTaltiaoun'cGTulrgarjrgl-?ngANcmL ASSETS AND ENFORCEMENT OF sald secured assel | property shall be sold by E-Auction al 2.00 PM. on the said 08-04-2025, The sealed envelope containing Demiand Dralt of EMD for participating in E-Auction shal
We, the PNB Housing Finance Limited (hereinafter referred to as ‘PNB L’g had issued Demand notice U/s 13(2? of Chapter Il of the Securitization & Reconstruction of Financial Assets and Lajpat Magar - Parl 2, Abowve Hdfc Bank, New Delhi 110024
Enforcementof Security InterestAct, 2002. The said Demand Notice was issued through our Authorized Officer to all below mentioned Borrowers/Co-Borrower/Guarantorssince your accounthas been : i Aesatl bl P ; i I ; ]
classified as Non-Performing(NPA) Assets as per the Reserve Bank ofIndlgN tional Housin Bankgutdelln sdueto non\-})%Ymentofms,talm?nts/lnterei\?t. The contents of th samﬁ,arsth? defaults he sale of the Secured Assel/ Immovable Property will beon “as is where condibion is” as per brief particulars described herein bebow |
ommitted by you jn tﬂep ment of inst )m of principals, interest, etc. Further, with reasons, we Delieve that you are eva ng the service of Demand Natice hence we are doing this Publication of
Bemantd {\loggélmhlc t|s gﬂgto 'retqwretd LTds f g 5) Oﬁth'? SaldhACrE'P ﬁ% I?IrFeLhelrﬁb called upon totpay/ PNBHFL W|tr(11|n a |erlod Offt% Days of the d%e o{,puqléc(zt)lo?tﬁf thlsddgn?and not{ce”the aforesaid gr.| Loan |Name of Borrower(s) | Co- Amaount a8 per Rasarve Earnest Type of Ois as on
amount along with up-to-date interest and charges, failing whic will take necessary action/measures under all or any of the provisions of Section of the said Act, against all or any one or : .
more of the sgecuredpassets including taking po%session %f the secured assets of the borrow)t/ars and guarantors.Your kind attgntion ispinvited to provisions of sub-Section (8) of Section 13 of th):e of the No| Alc. No|borr ower(s)Legal Heir(s) | Legal Demand Notice Price Money |possession | 25-02-2015
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 where under you can tender/pay the entire amount of outstanding dues together with all costs, Representative/ Guarantor(s)
charq_es and expenses incurred by the PNBHFL only till the date of publication of the notice for sale of the secured assets by public auction, by inviting quotations, tender from public or by private treaty. :
FURTHER, you are prohibited U/s 13(13) of the saidAct from transferring either by way of sale, lease orin any other way the aforesaid secured assets. 1. | TCHHF | 1.Mr. Chand Miya alias Chand | Rs. 47,37,637 /- (Rupees Forty Seven Lakh Rs. Rs Physical | Rs. 846544/ (Rupees Eight Lakh
Aé—g&?m Name/ Address of Name & Address of Property (ies) | 6”;}%35 o%“b%ltlgbgﬁa%sd 070100 | Miyvan 5o Mr. Mehboob Miya Thirty Seven Thousand Six Hundred Thirty 50106004 | 501060/ Forty S Thousand Five Hundred
No. Borrower and Co- Borrower(s) Guarantorfé Mortgaged otice Notice gioo0g | 2.Mrs. Gamar Jahan Wia Mr. Seven Only) Is due and payable by you under {Rupees [Rupaas Forty Four Only) is dus and payable
n[?(?(}zﬁgfn gr. ltVIao%I%av r\?in h(Bt?rroger()jAdhd:ZE-1\§g$, I\Sllr. Raj$£1d,\5a ginﬂh (Gga?ntﬁgoﬁ%ﬁ ﬁélénzKﬁmﬂr (GBualnaantor Add:|1S- Y-6$, Y-66, Sector-12,199/02/2025 R(?Q 24’70’9'44'3?/- 9444 & Chanad Miya Loan Account No, TCHHFO701000100085074 | Fidty Lakh | Frve Lakh by yiou under Agreement no.
, | oector-12, Noida, Uttar Fradesh- .|Sector-12, Noida, Uttar Pradesh- :2- Krishna Building Material Sup, Y-| Noida, Uttar Pradesh- upees Twenty ; I <
B.0, | Add:2- Krishna Building Material Sup,\-66,(56. Sector.12,Noida,Uttar Pradesn-201301 Mr. Rajendra Singh| ooias o Four Lakhs Seventy TCHHF S anAmaLLE o I 10000 v iF pach BVR:) . e eHiE TR MRIAOURE Nt i o
Janakpuri| Sector-12,Noida, Uttar Pradesh-201301. |(Guarantor)Add:3- Y-43, Sector-12,Noida, UttarPradesh-201301 Mr. Arun Kumar ' Thousand Forty 070100 Lakh Seventy Six Thousand Eight Hundred | Thousand | Thousand amount of Rs. 6041126)- (Rupees
Guarantor)Add:4- Flat Ja){ Durga Traders & Builders,Plot No Shop No.5, Kala Four And Thirty Nine 010008 Eight Only} is due and payable by you under | Sax Hundred | Siaty Only) Sixty Lakh Forly One Thousand
N atharRoad, Nyay Khand-IIl, Indirapuram, Ghaziabad, Uttar Pradesh-201101. L Paisa Only) 5074 L Rocent N Only) Cme Hundred Twenty Six Only) i
HOU/GRP/|Mrs. Pood'aAKumar(Borrowe?&Mr.Amit 1705, 17th Floor, Tower Rs. 87,24,402.30/- TCHHFOTO1000100069444 1.6 totaling of Rs. S i "
0117/3471| Kumar (Co-Borrower) Add:1- 1001, Block- NA G, Antriksh Golf Link, 22/02/2025 |  (Rupees Eighty y LB, IOANG OF K3, due and payable by you under
08, I?ZA, PDock?(t-Z, gollrﬁ'l_ﬂk R;esﬁenc_ , S?%tor- Plot No- GH-15A, Seven Lakhs Twenty 53,14,445 - (Rupees. Fifty Three Lakh Agregment no.
o B0 18b. Dwarka. Dolhi-110078.Add:2. 1705, Sector-1, Noida Ext, Four Thousand Four, Fourteen Thousand Four Hundred Forty Five TCHHFO701000100085074 totaling
reenpark oor,_lower G, Antriksh GolT Link, Flo Near Supertech Eco Hundred Two And :
go- ﬁh-p]SEA, \?ﬁctor-jN [\ldmdatt E|):(>t’ dNeﬁr Village-1, Noida,Uttar Trl:irr]tyrgais\goOn?y) Only) to Rs, GBBTETO/- (Rupses Suiy
upertech Eco Village-i,Noida,uttarPradesh- Pradesh-201301. Eiaht L b e
201301.Mrs. Pooja A Kumar (Borrower, ight Lakh Eighty Seven Thousand
édd:3— 14FI 8th Flg)?réz% t1)e|6| ngl _Ft’fg(ase-3? 16-05-2023 Six Hundred Seventy Only)
urgaon, Haryana- Mr. Amit Kumar
e B i ertonal Description of tha Immovable Property: All the Place and Parcel of Residential Plot admeasuring 153.51 Sq. Yards or 128 3550 Mir, Part of Khet No-237, Situatad at Mohalia
Cargo, |Gl Airport,new Delhi-110037. Rehpura Chawdhary, Pargana Tehsil & District Bareilly - 243001 (Uttar Pradesh), with 28 common amenites under sale dead. Boundaries | East: Housa of Umer, West: Rasta 10ftwide
HOU/GRP/|Mr. Sidharth Sharma (Borrower) & Mrs, 1706, 17th Floor, Tower: Rs. 78,14,263.07/- Morth: House of Farmood Azhfag South: Plot of others
0317/3678| Ankita ISCo-Borrcpwer Add:1- 7525, Nabi NA G, Antriksh Golf Link (Rupees Seventy - : i i
B71d I1(1ar|m ahar anf, Te 1M|” Marg, Delhi- Plot No- Gh-15A |22/02/2025 Eight Lakhs Al the Auction, the public generally s invitad to submif thes bidds) personally. No officer or other person, having any duty 1o perform in connection with this sale shall, however, directly
I1\l , !\cleidl?ttEXt'PN%ar Eu g{téag%\ h%coélgllﬂg%-h Near Supertech Eco T%"(]O Hu:dcrieg Sixty The sale shall be subjectto the conditions prescribed in the Sacurity Interest (Enforcement) Rutes, 2002 and 1o the following further conddions:
SIC':Iar?ﬁq (%Brrg?:veers) A:dd:3- S-'42r,'Tra|nse%gie Village-I,Noida,uttar rsaeisanonliglen NOTE: The E-auction of the properiies will take place through portal hitp:l/bankauctions.inl on 08-04-2025 betwsen 2.00 P to 3.00 PY with limited extension of § minutes each
MS&';{?};T re%eﬁﬁg%%s. gpﬁ,'gﬁtsdh}% 000'2(8 g Pradesh-201301. Terms and Condition: 1. The particulars specified in the Schedule herein below have baen staled to the best of the information of the undersigned, but the undersigned shall not be
HOU/GRP| M. Parveen kumar Jhé (Borrower) & Mr§. Flat No- T-5/B-17_ 17th Rs. 22.33.219.35/- answarahle for any amor, misstatement or omission in this proclamation. In the avent of any dispute arizing as to tha amount bid, or as to tha biddes, the Immovable Proparty shall at
/0215/212| Sarita Kumari (Co-Borrower) Add:1- Flat Floor, Tower 5,2200212025 | (Rupees Twenty onca again be put up to auction subject 1o the discration of the Authorsed Officer. 2. The Immavable Proparty shall not be sold below the Raserve Price, 3. Bid Increment Amaunt will
323 ’ gllg,'BTécI(t]&ijlil%%rfyérggﬂvéﬂ?ggltﬁir::t’sgﬁgecﬁ? NA Sampada Livia, Plot Two Lakhs Thirty be: Rs, 10,000/ (Rupees Ten Thousand Only) 4. All the Bids submitted for the purchase of the property shall be accompanied by Eamest Money as mentioned above by way of 2
Green | Mahipal Pur, Delni-110037.Add:2- Flat No- No-Gh-08/B, Sector- Three Thousand Demand Draft favaring the “TATACAPITAL HOUSING FINANCE LTD." Payable at Branch address. The Demand Drafts will be refumed o the unsuccessful bidders after auction. For
park | o NG G068, Sector CHILY. Greatar CHI-V, Greater Noida, Nineteen And Thirty payment of EMD through NEFT/RTGS/MPS, kindly contact Authorised Officer. 5. Thi highest biddar shall be daclared as successful biddar provided ahways that halsha is legally
'1\1%(;3 Blté%rk PMaa(jr?SQIgO:B%Lﬁdﬁgb ?I}l\hlnc:’ Uttar Pradesh-201301. Five Paisa Only) qualified to bid and provided further that the bid amount is not fess than the reserve price. It shall be in the discretion of the Authorised Officer to decline acceptance of the highest bid
, ipalPur, i- Mr. : . : i P g 0 Bkl : I I | i o
Parveen Kumar Jha (Borrower)Add:4- when the price offered appears so clearly inadequate as lo make |t madvisable 1o do so. 6, For reasons recorded, [t shall be i the discrelion of the Authorised Officer o
Adobe Systems India Pvt Ltd, 6, 7th Floor, adjourn'discontinue the sale. 7. Inspection of the Immovable Propery can be done on 28-03-2025 between 11 AM to 5,00 PM. with prior appaintment. 8. The person declared asa
Tower-C, Tech Boulivord, Sector-127 Express it P ; a R 7y . it : o A =
Way. Noida, Uttar Pradesh-201301. | successful bidder shall, immediately after such declaration. deposit twenty-fve per cent of the amount of purchase money/bid which would include EMD amount to the Authonsed
HOU/MEE | All Legal Heir of Late- Mr. Deepak Sharma & Part of House No-36, Khasra Rs. 16,51,132.22/- Crificer within 24Hrs and in defawt of such deposit, the property shall forthwith be put to fresh auctionSale by private freaty. 9. In case the initial deposit is made as above, the balance
/07217(4405 I\Pnargh Irs. veuerﬁ?hﬁttsalr]algggéﬂ%gb 36”1| NA No-1378, Vilage-Begumabad| 26/02/2025 @Uk%%egif?ixéeﬁg amount of the purchase monay payable shall be paid by the purchaser to the Authorised Officer an or before the 15th day from the data of confirmation of the sale of the property,
B.0. |Add:2- Part of House No-36, Khasra No- Budhana, Mohalla-Devnagar, Thousand One exclusive of such day, orif the 15th day be a Sunday or other holiday, then on the first office day after the 15th day. 10. Inthe event of default of any payment within the perod mentioned
Meerut l1\/|37h&|| Vli:l)lage-Beglé)mabad 53U|d|h ana, ,\Pﬂardg'ana-JaISI'agacégehglt; ] Hxngf$d Tht"'t Two above, the property shall be put bo fresh auction/Sate by private trealy. The depositincluding EMD shall stand forfested by TATACAPITAL HOUSING FINANCE LTD and the defaulting
Tl oy agar, fargana .a aianes, ke Foecs 0000, " paca purchaser shall lose all claims to the property, 11. Details of any encumbrances, known to the TATA CAPITAL HOUSING FINANGE LTD, to which the property is fiable: as per table
Pradesh-201204. ' agbove. The Intending Bedder is advised to make their own independent inquinas regarding encumbrances on the property including statutory liabiliies arears of property tax, electnicity
00056700 Mr. Vinod kumar & Mrs. Babita DeviAdd:1- (Mr. Kuldeep Tyagi / Mr. Pradeep Kumar Sharma Add:1- Plot No-5, Khasra No-|Plot No-5, Khasra No- Rs. 7,70,607.29/- etc, 12. For any other details or for procedure online training on e-auciion the prospective bidders may contact the Service Provider, Mis, 4Closure, Block No.605 A, Gth Floor
002842, |H.No. M-502, Ganga Nagar, Mawana Road i i i i o | 2610212025 R S . P & 7 e ; y
B.0. |Meerut, Uttar Pradesh-250001.Add:2- H. No- :(012 M, ?rhOp?Q/éZ?; \gllléD;tawa" G\‘/?i“p“% 'X'?lcrllsﬂt’ Utta”;fadEShM250004UMr- \1/(_?|15DMtl, BhlngaI Vihar, (Lalf(%iegevz\ﬁ; Maitrivanam Commercial Complex, Ameerpet, Hyderabad - 500038 Email - Info@bankaustions in or Manish Bansal, Email id Manish, Bansal@tatacapital com Authorised Dfficer
Meerut |5, Bhopal Vinar, Near Ajay Hospital, Meerut, [Kuldeep Tyagi Add:2- 3/6, Sarswati Vihar, Tensil- Meerut, District- Meerut, Uttarj il- Datawall Sesupur, Thousand Si Mabile No 8588983696, Please send your query on WhatsApp Number - 9999078669 13, TDS of 1% will be applicable and payabie by the highest bidder aver the highest deckared bid
Uttar Pradesh-250004.Add:3- Plot No-5,|Pradesh-250001Mr. Pradeep Kumar SharmaAdd:3- H.No. M/244, Ganga Nagar, Mecrut, Uttar Pradesh- ousanad oix : i L .
Khasra No-1015 MI, Bhopal Vihar, VIii- MawanaRoad. Meerut. Uttar Pradesh-250001 ’ i 250004_ Hundred Seven And amount. The payment needs ko be deposited by highest bidder in the PAN of the owner! borrowen{s) and the copy of the chalfan shall be submitied to our company, 14, Please refer-to
5’536%%2"“"?‘3%%& h"ﬁgg} k’dﬂilpgarﬂsgfr; ’ ’ ' Twe”tyo"r‘]'lf;‘)a Paisa the below fink providad in secured credior's website www. hitps:iitinyurl comibdfzuws? for the above details. 15. Kindly also visit the link; hitps:/www.tatacapital com/proparty-
Property,2, Bhopal Vihar, Garh Road, Meerut, disposal. himl
Qitar Fiadesh-230004.Mrs. Babita Devi Please Note - TCHFL has not engaged any brokerlagent apart from the menboned auctionng partner for salelauction of this property. Interested parties should only contact the
Road,Meerut, Uttar Pradesh-250004. undersigned or the Authonsed officer for all quenss and enquiry in this matier,
00176660 Mr. Parveen kumar Add:1- H.No. 322/1,|Mr. Surender Singh Dhulla Add:1- H.No. 322/1, Bhimgarh Kheri, Gurgaon,|Plot No. 381/1, 28/02/2025 Rs. 4,55,755.82/-_ ) -
001314, | Bhimgarh Kheri, Gurgaon, Haryana-122001. '|Haryana- 122001. Add:2- Plot No. 381/1, Bhimgarh Kheri, Gurgaon, Haryana-[Bhimgarh Kheri, (RFupe@rshf-'our Lgkshs Fifty Place:- Delhi & UP Sd/- Authorised Officer
el Add:2- Plot No. 3811, Bimgarh Kher 122001, Gurgaon, Haryana; Hb\:]%redogffg}?ﬁvg\ﬂ% Date :- 07-03-2025 Tata Capital Housing Finance Ltd.
: : : : Eighty Two Paisa Only)
Place: Delhi/NCR, Dated: 07.03.2025 Authorized Officer (M/s PNB Housing Finance Ltd.)
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SBFC FINANCE LTD

$f3aa da € Indian Bank EREEHHotikGIg SALE NOTICE FOR SALE O
Registered Office: Unit No.-103, 1st Floor, C&B Square, Sangam Complex,

P.5. - Kotwali, Dist - Nadia, Pin - 741 101
f\ sEmETE= ALLAHABAD E-mail ; ké1d@indianbank.co.in lMMUMELE FHUPEHHES CTS No.95A, 127, Andheri Kurla Road, Village Chakala, Andheri (E),
APPENDIX - IV - A [See Proviso to Rule 8({6)] Mumbai—400059 | Telephone: +91 2_267875300.| Fax: +91 2267875334 |
E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest www.SBFC.com | Corporate Identity Number: U67190MH2008PTC178270
Act, 2002 read with proviso to Rule &(6) of the Security Interest (Enforcement) Rules, 2002, PUBLIC NOTICE

Matice iz hereby given bo the public In general and in parlicular 1o the Borrower(s) and Guarantor(s) thal the below described Immovable Property morigaged !

charged o the Secured Creditor, the Symbolic Possession of which has been faken by the Authorsed Officer of Indian Bank, Krishnanagar RNT Branch . . . . . . I
{Secured Greditor), will be sald on “As Is where is basis”, "As |5 what Is basis” and “Whatever there Is basls” on 25.04,2025 for recovery Rs. 69,83,352.00 This is to inform the Public that Auction of pledged Gold Ornaments will be conducted by SBFC Finance Limited on 20.03.2025 at

{Rupees Sixty Nine Lakhs Eighty Three Thousands Three Hundred Fifty Two only) (BB + MOI = Rs. 57 87,874 .26 + Rs. 11,05 477 74) due as on 06.03.2025 plus 10:30 am. at below Branch address.The Gold Ornaments to be auctioned belong to Loan Accounts of our various Customers who
interesl  chargas and expanses thereon dua to the Indian Bank, Krishnanagar RNT Branch (Secured Creditor) from Borrower : M/s. Abdul Aziz Mondal, have failed to pay their dues.Our Notices of auction have been duly issued to these borrowers.The Gold Ornaments to be auctioned
Vill - Balir Math Para Chapra, P.O.- Bangalhi, P.8. - Chapra, Dist - Nadia, West Bengal, Pin - 741 123 belong to Overdue Loan Accounts of our various Customers mentioned below with branch name.

Thexspeceicdetelle of e propertyintanded 1o e bratght iossis theough e-avckon mods arg entmersiad eltw: Barasat Branch Address: Champadali More, Barasat, P.O+P.S.- Barasat, Dist — North 24, Parganas, Near Senco Gold, Barasat —

[ |

5l a) Name of Account f Borrower Detailed Description of the Secured Creditors a) Resarve Price 700124, AP00339020,AP00437724,AP00495723,AP00511628,AP00520519,AP00520722,AP00616066,AP00636526
N, Immovable Property Dutstanding Dues b} EMD Amount - - - - - - —
b) Mame of the Branch ¢} Bid Increment Amount Dalhousie Branch Address:Stephen House, Unit No. 6E, R N Mukherjee Rd. Opposite Birla Building.Kolkatta -
d} Property IO
o) Encumbranca o Proparty 700001,AP00487225,AP00503824,AP00648106,AP00683909
f} Type of Possassion
i Durgapur Branch Address: Suresh Mansion, Nachan Road, Benchity, Durgapur — 713213
1. | &) 1. Borrower : Mis. Abdul Aziz Mondal | Property 1 : Equitabie Mortgage of Land: an Area of Rs. 69,83,352.00 Propaerty 1 : 9ap y 9ap
Yill - Balir Math Para Chapra, P.O. - measuring 4.20 Satak, in the name of Mr. Abdul | (Rupees Sidy Nine | a) Rs. 9.94 Lakh [*) AP00245228,AP00447360,AP00455900,AP00531300,AP00580011,AP00585596,AP00594994,AP00606353,AP00616606,AP0061699
Bangaljfi, P.5. - Chapra, Dest - Madia, West | Aziz Mondal at Vill - Chapra Bali Math Para, Post - Lakhs Eighty Thresa Rupees Mine Lakh Minety Four
Bengal, Pin - 747 123. Bangaljfes, P.5. - Chapra, Mouza - Chapra, JL. Na. Thiousands Thres H'hausand oy} ] 9,AP00624772,AP00627707,AP00652289
39 RS Dag No. 274, LR Dag No. 409, Khatlan RS | Hundred Fifty Two only) | ) Rs, 1,00 Lakh Garia Branch Address: First Floor, Boral main road, Ward no 111, Kolkata - 700084
2 ri ] ] 51, LR- 1 (KRI ar Ch 1 y MO = ‘
o S Y o ;gnnr';ay;fﬁ UL Ll it ol Lo IR I.H:peafnﬂ;r; Lu:hh anly) AP00451490,AP00467630,AP00487877,AP00606194,AP00615820,AP00625069,AP00626996,AP00647409,AP00650692
S/a. Eadhu M"-‘“S' = | 1;3'-1D-2U;515- BEUHBd Esiﬂuﬂdgﬂ: by : Nﬂfg" - House | Rs. 11.5.%5-‘”;-?‘5:' dua F Lnl:’liéFﬂ Ten Thausand only) For more details, please contact SBFC Finance Limited Contact Number(s): 1800-102-8012 (SBFC Finance Limited reserves the
I - Patt ' ' 03, i - . - - h -
E."D 8.EFE.ga-u?:r;}ipr?ﬂ;ﬁaﬁ;d;FE‘?;;I %;;gljlrlgiﬁl.lp:ﬁjugh = Llﬂhﬁ Bi;lﬁlﬂ:lﬁﬁ??ﬂ:r:é ?r?[éjrr:ast ."?:Etargii ;F:'ll!:? d) IDIB30022642972 right to alter the number of accounts to be auctioned &/ postpone / cancel the auction without any prior notice.)
Bengal, Pin - 741 140, Ali Sekh, expenses therean €} Mot known to Bank
fl Symbaolic Possession "IMPO RTANT" INVITATION FOR EXPRESSION OF INTEREST FOR THE SALE/ASSIGMNMENT OF OUTSTANDING DEBT/
3. Guarantor & Mortgagor Property 2 : Equilable Mortgage of Land an Area of Property 2 - FINANCIAL ASSETS ARISING FROM THE DEBT OF M/S JAI MAA SAVITRI EDUCATIONAL SOCIETY
HTE-- Mehran Bibi allas Meharun Biswas, | measuring 02 Satak, In the name of Mehran Bibi a) Rs. 17.24 Lakh {'l- Whilst care is taker brior to ALONG WITH ALLIED CONCERNS M/S BHAGWATI AGEMNCIES AND M/S HANS AGENCIES.
[ . 8 p
:."::';}:1 T E;Lﬂh?:f:;higmha Mallickpara ?gg; ::.EE;:“EHBE'I: 1':? ?n: ;;_::I'_I;I E'E Rsi-iE?:: 'PIISE [Rupess Sevenieen Lakh P . . Funjab Mational Bank, as the sole lender (*PNB" or "Lender”), has recaived a binding one=time setllemeant
Brtibuda. Post- Talikhwda P-Ei . CI"IEIF.'ITIH hu HE- 1DF4|1E E LR-1528 T'L'l:ll.l:'ll Araa aof Land Tmnt.'lr Four Thousand DI'IE}':I acceptance Of advertISIng HHHF {HGTE 'nﬂ:'E'l'"} from MJIS Jal Maa Sawviln Eduﬂaiinnal EU’EFH[}I' alung with alhed concerns MYS E‘I‘IHQW-EI-“
Dist - Madla, Wast E&ngﬂll ol 1 measuring 04 Satak alang with one storled residential k) Rs. 1.73 Lakh copy, itis not possible to verify Agencies And M!S Hans Agencies (hereinafler to be refarred as "Debtors”) for the setflement of its Debt to
Pin - 741 123, I building under Khatian No. RS 66, LR 1172, Present [I_TEFEQI-‘? One Lgkh 5|".'='§!'~'F-'l'l1's' its contents. The Indian the Debiors. Presently, PNB has agreed to the OTS settlement, subject to price discovery/appropriateness of
LR 3357 under ADSRO - Chapra, registered in Sale Feg I nougand andy) . offer through a Swiss Challenge Process ("SCP" or "Bid Process"),
b} Krishnanagar RNT Branch Dead No. 4034, Book No. 1, Volume Mo. 2, Pages I":I'}F. R*: W'Il'um'luh“ niont Express (P) lelted cannot The Lender has appointed PNEB Invasiment Services Limited ("PNBISL” or "Transaction Advisor”) for
208 & 263, dated 1904, 2006 al ADSROD Chapra [Rupees [en Thousand only) be held responsible for such assisting and advising the Lender on the bid process & matters incidental thereto in connection with OTS
Butted & Bounded by : MNorth : House of Noorjahan d) IDIB30022B429T24 offer, The Lender intends to treat the OTS offer as the Anchor Offer (“Anchor Bid"™) and run the SCP as per

contents, nor for any loss or
damageincurred as aresult of

transactions with companies,
(*) Sale Price should be above Reserve Price. associations or individuals

Date and Time of E-auction : Date - 25.04.2025; Time - 11.00 A.M. to 05.00 P.M. advertising inits newspapers
or Publications. We therefore

recommend that readers

Bikd, Soditiy - Ali Kadar Samsar Maondal, East ; Property 2} Not known to Bank

R, AL - _ the Master Direction — Reserve Bank of India (Transfer of Loan Exposures) Directions, 2021, to assign the
of Safireddin Mondal, West : Gali / Rasta, f) Symbolic Possession

debt to a Permitted Transferee orf Assel Reconstruction Companies ("ARCs") (“Prospective Bidders™), The
implamentation of the SCE will ba subjec! to PNE's final approval for the OTS offer, and in the abseance of such
approval, the entire process may be recalied of cancelfed,

FMBISL, on behalf of PMNE, inviltes Expressions of Interest (“EOI") from Prospective Bidders 1o acquire the
debtfinancial assets arising from the debt of the Debiors. The Lender | proposing 1o underake the Bid
Process on an “&All Cash Basis.” The ransfer of deblfinancial assets shall be on an "As is where is,” “As
i what is,” "As is how is,” "Whalever is thereis,” and "Without recourse” basis, without any reprasentation,
warranty, or indeminity by the Lender, based on the existing Anchor Bid. Considering that the auction is under
the SCP, on the Anchor Bid, the Anchor Bidder shall have specific preferential rights and further have the right
te match the highest bid in the manner as elaborated in the Bid Process Document (*BPD"),

Platform of E-auction Service Provider : https://baanknet.com
Biddears are advisad 1o visit the websie (https://baanknet.com] of our e-auction sarvice provider PSB Alliance Pvit. Lid. to participate in onling béd. For Technical make necessary inquiries

Assistance Please call PSE Alliance Pyt Ltd., Helpdesk Mo, 82912 20220, e-mail ID ; support. BAANKNET@Epsballiance.com and other halp line numbers

available in serdce providers helpdesk, For Regisiration status with PSE Alllance Pyl Ltd, and EMD siatus, please contact support, BAANKNET @psballlance.com before sending any monies

For property delads and pholograph of the property and auchion terms and condilzons please visil | hitps:i/baanknet.com and for danlications related (o this porkal, or entering into any Hﬂ?i:ﬁ:?ﬂﬁfﬂiﬁl with pf:ﬂ&?i:r:ﬂt :EE?L:;EIESJE{ n?;g?gi F?hn‘tgéf?5;|rjg‘?ﬁez’;sg:ieiF?;:;;J;:i“gﬁ_ﬂ;‘:
Plsasa A0nict HMPOREIC e, BT01L 20220, agreements with advertisers | |who meets the Eligibility Griteria are “Eligible Bidders™) should submit the ECI with Annexure A to O along

Bidders are advised to use Property ID Mumber mentioned above while searching for the property in the website with https://baanknet.com. or otherwise acting on an

NOTE : THIS IS ALSO A NOTICE TO THE BORROWER(S) / MORTGAGOR(S) / GUARANTOR(S) advertisement in any

manner wh ver.
Date : 06.03.2025 | Place : Krishnanagar RNT Authorised Officer | Indian Bank anne atsoeve

with supporling documents electronically vide email to projecteducationf@pnbisicom or physically al "PRB
Invastment Services Limited, PNB Pragati Towers, 2nd Floor, C-8, G Block, Bandra Kura Complex, Bandra
East, Mumbai - 4000517, The deadline for submission of EQl and Annexure A to D is 10th March, 2025
by 5.00 pm
Upon submission of EOl wilh Annexures A o D along with supporting documents, the shorlisted Eligible
Bidders woukd be allowed access 1o the BPD and Virtual Data Room ("VDR") containing further Information
W aﬁ FORM G for commencing due diligence and making their irrevocable binding bids, The shortlisted Eligible Bidders
E'FU?_FIH Indmn Overseas Bank |DEMAND INVITATION FOR EXPRESSION OF INTEREST FOR shll be required 1o deposit au EMD amount of Rs. 2 40 Grores (INR Two Crore Forty Lakns only) (for dotails
B oy U —— il I i Gh a . rﬁniEW'?Pu PROJECTS FRIVATE LIMITED _ please refer BPD). The timelines for the due diligence and submission of EMD, terms of Anchor Bid, Auction
Barasat Branch, 61/E, K. N. C. Fiﬂ'.;ll‘,! Eansat Pin - 743201, West Bengal. N OTI cE DPERATIN X Etﬁl’{ﬁ-?:frmgﬁ'fﬁféﬂ:iﬂﬁ:&"gﬂf PARTS AT guldelines ete. shall be as provided in the BPD.

Phone No.- 033 ""‘SEE 6964/9384852131. Ernﬂll iob2131@iob.in [(Under sub-regulation | 1) of regulation 364 of the Insolvency and Banknuptey Board Any-ol the lemms & condriong may be amended or changed or the snlire bidding process may: be. terminated

e : J ; gt s at any siage by Transaction Advisor on the instructions of the Lender. Eligible Bidders must, at all times, keep
; ey Rasol rocess for Corporate Persons) Ras & 2016 ; - > ;
Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforce.nent of Security ST ISR NER T Ny Hasohiting  TReess bie Corpontt Pocsont] Vg atims; SR14) themselves apprised of the latest updates (including the process documents) in this regard as uploaded on

Interest Act 2002 (SARFAESI Act) read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 {(Rulas), BL RELEVANT PARTICULARS the Transaction Advizor's website! VDR; or shared through emall with shortlisted Eligible Bidders who have
1} Whereas the undersigned baing the Authorised Oficer of Indian Overseas Bank under SARFAESI Act and in exercise of powers 1 | Mame of the comonate debtor ROSEWOOD PROJECTS PRIVATE LIMITED submitted the EOI with Annexures A lo D along with supporling decuments. PNBISL or Lender shall not
conferred under Section 13{12) read with Ruls 3, issued Demand Nolice under Saction 13(2) of the said Act, calling upon the along with PAN & CIN/ LLP No. | CIN: UTO200WE1099PTCOS9011 be held liable for any failure on part of the shorilisted Eligible Bidders to keep themselves updated of such
Borrawers! morigagors! guarantors Esied hareunder (hereinafter referred to as the "said Borrowers™), to epay the amounts | - | PAN; AABCR T30 modifications.
menticned inthe Notice, within &0 days from the date of recespt of Motica, as per detsils givan below. 2. Address of the registered offics Regd. Cffica: 64/ 1. Charu Chandra Face For any clarifications, please contact the: followlng:

2} Tha said Motices have been returned undeliversd by the postal authorities’ have not been duly acknowbedged by the
borrowers/morigagors/guarantors.® Hence the Bank by way of abundant caulion is effecting this publication of the demand mibtice.
Tha undersignad has, therefors, caused thase Molices to ba pasted on the premises of the last known addresses of the =aid
Borrowars! morigagors! guarantars as per the said Acl Copigs of the said Molices ara availlable wilh the undarsigned and tha said
Bosrowars! mortgagors [ guaraniors, may, if thay so desra, collact tha said copées from tha undarsigrad cn any working day during
noemeal aflica hours.

ApAgainst the abowe background, Nalice is hamby given, once again, 19 said Bosrowers! morgagors’ guaraniors {o pay to Indian
Dvarseas Bank, within G0 days from the dale of pubBcation of this Malice, (he amounds indicabted!payvable as given below under the
loan & ot documents. A% security for due repayment of the aan, the following assets have been morgaged o Indian Overseas
Bank by he respective parlias as bedow

| East Ground Floar, Tolly Gunge, Wrdkata,

West Bengal, 700033 - India

3. | URL of wabsite | Not available

B | DelAils of |:|I::::|-ﬂ. l.'ul|;l,'!'."¢:! rrul';-:lril'r;-:;.' | Folkata -hest I-:II.':FE:E:. F.'ir'il'ﬁaljnrl I"1.:1-rj.':1'||.1

flxad aassts are incated and Morin East Nobe: Please note thet the
undersgined has limitad information reganding
the exact Incstion of the majority oF Fived A%sats:
Tha lncatins mentioned aboee are hased &n
the avallabéa data and ame heliesed 10 bea the
primary locations. Howewer, we am aActny in
the process of gathering further details, a5

Contact Person Designation Telephone Number Ermail 1D

Mr. Pawan Singh Yadav Chief Managear, PMB +91- BT 7133327 258343 mMpnb_codn
s, Baishali Panigrahi Sr. Manager, PMBISL +01- 8324376868
Mr. Vijay Fatil Dv. Manager, PNBISL +31-F45957047

Mote: Please nofe thal Swiss Challengse Process envisaged in this adverfisament shall be sulyect fo final
approval of the Competent Authonfy of the Lender. PNB/PNBISL reserves the right fo cancel or modify the
process and ¢ or disqualify any shoriizled Elgible Biddars withoul assigning any reason and without any

projecteducationgpnbisl.com

Name of the Borrowers! Mortgagors/ Total Oultstanding® Description of Secured Assets Date of I | | Bafficient mformation 5 yet to be obtained. lighility. This is not an offer document gnd nothing confained herein shall constifute a binding affer or a
Guarantors with address {Rs.) as on Demand B, | Installed capacity of main Mo irformation avaikbie cowrimitment to sell any debt’ assel. Applicanis should regulany wisit the above websited VDR, check email{s)
ol fiotice | RIS MeNes | fo kesp themselves updsied regarding clarifications! amendmenisd fme-exlensions, if any. The Lender

1) Mrs Sampa Deb Sarkar Rs.8,86,071.21 |Mortgage- All that piece and parcel of property | 15.02.2025 B..| Quaniity and value of "_13“': Mo Information availahia reserves the right to amend andior anaul this invitation including any timelines or the process therein, at any
El?nr:;;m; EE::EMHEM:I‘ E:EFEE E'ggt. Eurl.slshlng {?é I;::_:r msal-jaﬂr-ll':g_ anlharaa nr_'!].ﬁlzg ﬁ:::.:-::.i:;w:rs e birrve, withoo! Qrenmg Gr assigning any reasons of assuming any kabdily or costs. Any such amandant shall

fo fshoke by ecimal or 02 ¢ 15 and building thereon situa | FInEnCal yes | : ; R ; 4 ol
B inant Car s A s ThE-UE.EIEdw £ o hociza- Baciat JL Nos 43? Touisi: B Fi0. 7| Mumber of empioyess; warkmen | NG information avalabia _ . be a'.-'.ahr.lah.le on the Tranzsaction Advisor's website {www pnbisl.com} / VDR or shared through email with
Vill- Ghari Bari, Dwarkanath Dalal Road, | Seventy One and | comprised in R.S. Dag No.704, R. 5. Khatian No - & | Further details inchuding last | Details Gan be sought by sanding email at shoriisted Eligible Bidders
PO+F5- Basirhol, Near Basd Kall Bari, |Paisa Twenty One | 2227, L. R Khatian Mo- 197, 2588, 2293, 2444, avadable ":'“-'""“' "-“‘"'-‘."”'““"i'.-‘-IIII orp.rppkEgmaEil.com Y T ﬁmnn ﬁm
Ward no. 13, Dis-North 24 Parganas, [ Cnly) 8153, 2652, 9578, B232, within the local limits of s el ettt . pnb investment services Itd
West Bangal, Pin-743412 Basirhal Municipality, Wasd no. -13, Sub Platno.- C, cip | ORI O e e o e pumob national bonk .
2] Mir Ashoke Deb r-.-1uni|:ipai Hﬂf'ﬂhlg no- 38117 Dwarkanath Dalal 5. | Eligiteéhty for msalubion appicants Dehils dan e sought by sending email al

p -Basl i | i1 under sectan 25210 of the ctrp.rppligmail.cam ot : .

5;.',? [r;:‘,srlﬁwr:? eb i ﬁﬁ'zﬁﬁni Slgﬁtéﬂsﬂ?ﬁm gl Cade is avatlable at UAL , (A wholly owned subsidiary of Punjab National Bank)

: : - ; / 14, |:_'|5I -:_!-._|r|= for recept of expression | 22032025
Permanent! Communication Address: Owner of the property: 3ri Ashoke Deb and Smi
Vil- Ghai Bar. Owarianath Dalal Roa, Samps Deb Serkar vide ille deed no. I e s — STRESSED ASSETS MANAGEMENT BRANCH Il, KOLKATA
Eﬁ:d"i'r}Eﬁ““gi‘%:r‘ﬁ;hagfp*iﬂ" EI:‘:; $;Tf:f£;ft§f;ﬂ£;jﬁaiﬁw- | recsmsciv: mssiitionapsicants. | 'Jeevandeep Building’, 10th Floor, 1, Middleton Street, Kolkata - 700071
West B en'g 2 Pin-743412 Loillcio On the North by: Land with Two storied building of 12, East date for submission of | 29-03-2005 Ph: 033-22880199/0200, Fax: 033-22880233, E-mail: sbhi.18192@sbi.co.in
31 Mr Sanjib Roy (Guarantar) cihers, On the South by: Land with Two ﬂtnﬁed EN Elzlﬂf:;;li DD?:I_IE;?:':: ;’1 SRS Ta Date: 19.02.2025
Sio Sn Saniosh Roy bailding of athers, On the East by: 15 ft wide Ho mr:esper::-.-f- resalution applicants i » -
Permanent/ Communication Address: Municipal Road. On the West by: 8 | wide b e E e T alen B T 1) Shri Dhira] Kumar Thard, {Director and Personal Guarantor), P-64, | Fram,
Zirakpur Taki Foad Mear Chowdbu Common Passaoe. o =, - Bright Street, 3rd Floor, Ballygunge, Kolkata-700018, State Bank of India,

o o ry ge memorandum, evaliation matrx 4 i

Saw Mil, PO + PS- Basirhat, Dist- Narth CERSAI ID- (8] ID- 400004091765; Asset ID- arid Faguest for resoluion pians to 2) Shri Somnath Ghosh, (Personal Guarantor), 154, B K.Paul Avenue, | Stressed Asset Management Branch ||
24 Parganas. West Bengal, Pin-743412. 200004985552) Bt sttty pe s Shyambazar, Kolkata-700005 10TH fioor, Jeevandeep Bullding,
* payable with fusther interest at contractual rates/rests as agreed from the dats mentioned above bl date of payment 15| ﬁs:llszﬁ-ﬁrﬁlrhrihmlﬁﬂn af | 0E-05-2025 ?ﬁ?ﬁﬁ“&? b;gt':?lglutu?::ﬁ Ltd, {Corporate Guarantor), 3AMangoe Lane, | 1 Middieton Road, Kolkata -700071
4} If the said borrowers/ morgagoes | guaraniors fall to make payment ko Indlan Overseas Bank as aforesald, then Indlan Overscas 18. | Process emall id tosubmit [ chrp.rppi@gmail. com #4) Shree Radhe Krishna Smelters Pvi. Ltd, (Corporate Guarantor), 34

Bank shall proceed against the above sscured assets under Section 13(4) of the SARFAESE Act and Rules entirely at the risks,
Cosis and consaquences of the said borrowersd morigagorsd guarantors

5] Further, the attenfion of bormowers! morgagors | guarantors is invited 1o provisions of Sub- section (3) of the Section 13 of the Act,
in respect of time available to them lo redesm the secured asséts

f) The sad Bormowers! mortgagaors [ guarentors are prohibited under the SARFAESE Act from transferring the secured azseis,
whathes by way of sale, lease or othersise without the prics written consent of Indian Owerseas Bank, Any personwho contravenes
arabsts contravention ofthe provisions of the Act or Rules shall be liable for imprisonmeant and! or fine a5 givan under Sactlion 29 of
tha Auct.

Date: 06.03.2025 Authonsed Officer
Place: Barasal Indian Overseas Bank

| Enpression of Interast |
17, .r'l,.:uI c ol l:I||,. Ll:rwr.atr dizlfnrs Mo infarmation awEilaie
regisiraian states & MSME,

Date: 07.03.2025 8-
Place: Mumbai Ritesh Pralkash Adativa Resalution Professional
IBEBI Regn. Na: |58 IFA-O01P-FOLIE 2018200 9512013

Regd. Address: D3 2nd Floor, 0 wing, Charakym CHES Lixd,

Mahavir Magar, Kandesali (W), Mumbal, Maharashira - 400067

For Rosewood Projects Private Limited

AFA Valledity up to: 31122025 Emall ld: cimporppd&amall com

Mangoe Lane, drd Floor, Kolkata = 700001,

5) Vishwarupa Steel Pvi, Ltd, (Corporate Guarantor), 34 Mangoe Lane,
drd Floor, Kolkata TO0001.

&} Sarkar Gray Iron Products Pyt Lid,, (Corporate Guarantor), 34
Mangoa Lana, 3rd Floor, Kolkata — V0000,

7 Bushma Thard, [Personal Guarantor), P-54Bnght Sireel, 3rd Floor,
Ballygunge, Kolkata 700018,

B} Skyrize Traders Pvt Ltd,, [Corporate Guarantor), 34 Mangoe Lane,
Jrd Floor, Kolkata 70D

g} Viswarupa Rolling Mills Pvi. Ltd., (Corporate Guarantor), 38

STRESSED ASSETS MANAGEMENT BRANCH II, KOLKATA i ekl e L S S T

‘Jeevandeep Building', 10th Floor, 1, Middleton Street, Kolkata - 700071 Lana, 3rd Floor,Kolkata = 700001,
Ph: 033-22880199/0200, Fax: 033-22880233, E-mail: shi.18192@sbi.co.in Dear 5
To e e a APPENDIX IV [See Rule 8{1)] e )
: 15.02. sf3e01 dap Illdlilll Bﬂ“i\ POSSESSION NOTICE| | 54 - Netice under Rule 8(6) of Security Interest (Enforcement) Rules, 2002 for Sale of the Immovable
1) Shri Dhiraj Kumar Thard, (Director and Personal Guarantor), P-64, | From, i e T Secured Assets/Mortgaged properties.
Bright Street, 3rd Floor, Ballygunge, Kolkata-700019 State Bank of India, L) TEMETHRE ALLAHABAD (For Immovable Property) | | Account: M/s VISWARUPASTEEL PVT.LTD . -
2) Shri Somnath Ghosh, (Personal Guarantor), 154, B.K.Paul Avenue, | Stressed Asset Management Branch || FﬂHEHGHAM BHA"[:H Wa imvite your aifention o the Notice dalted 19/02/2025 issuad ws 13(2) of Securitization and Reconstructon of
Shyambazar, Kolkata-700005 10TH floor, Jeevandesp Bullding, Financlal Assets and Enforcement of Security Interést Act, 2002 and Possession Motice dated 25.02.2014 in the
3) Sun Phyto Chemicals Lid, {Corporate Guarantor), 3A Mangoe| 1 Middleton Road, Kolkata -700071 Village - Panchgram, Hattala, P 0. Panchgram, P 5. Nabagram caplioned account. But you have failed io clear the dues as menfionad in the above notice.  Hence, it has been
Lane, 3rd Floor, Kolkata - 7T00001. District - Murshidabad, West Bengal, Pin - 742184 decided lo proceed for sale of the securad assets for the reserve price mantioned balow in the e- auction to be
:Ehrﬁ .Tdh'?'_:, l"ljr:flhnﬂ ﬁmﬂﬂs mhlﬁﬁd' {Corporate Guarantor), 3A s conducted by the Bank under the provisions of the SARFAES! Act, 2002 read with relevant Rules of the Security
ngoe Lane, ird Floor, ko % ‘ : " L Intarest (Enforcemeant) Rues, 2002 if vou fail to pay the entire due amount along with interest, costs, charges and
i I ] 1 4 f 5
ﬂnﬂ‘;:;“;;;ﬁ E::Lt':“ﬂ}l{-::]dﬂ: 1‘_’:”“”'“"“ Guaranter), 3A Mangoe ;L“iu';ﬁiﬁ[fuﬁ'”’;ﬂdbig';?:;ggtrf",ﬁ;;ﬂ,“‘ﬁapﬁiﬂam:;:: d;i:'f BEi?:mL;:nﬁjm"ﬁ expenses within 30 days from the date of this notice and the Sale Notice will be published in the News Paper under
6) Sarkar GI.“’ Iron Products Pyt Lid., (Corporate Guarantor), 3A Security Interest Act 2002 and in exercise of powers conferred under Rule 8(6) and Rule 8(1 ) of Security Interest (Enforcemeant) Rules, 2002 as perthe Appandix IV-A of the said Rules
HangoeLane.réFir Kokaa TO001 | Soctor 31t i vl .00 of o Sty s Cnorcomart | otat of Securad Assatst b so
wles, 1551 AL,
Dear Sir, Borrower - Mr. Abdul Azim Rahaman (Proprietor). S/, Md. Minajur at Vilage - Reserve Price |Earmmest Mone
Sub: - Notice under Rule B(6) of Security Interest {(Enforcement) Rules, 2002 for Sale of the Immovable Fancham. - 4. Eanchoram. £ . Nabagram, Lisinel - Murahinahac, FinGoda - r?:g Description of Security(les) {In Rs.) Deposit ¥
5 3 d Assats/Mort i g 742184, Guarantor | Mortgagor - Smt. Rokeya Begam, Wi'o. Abdul Azim , (in Rs.)
et A Orgagec propartas. Rahaman at Willage - Panchgram;, P, O, - Fanchgram, P 3. - Nabagram, District - .
m:c_uupt: WSWEW#.RUPATU EIE.E PVT.LTD e e : Murshidabad, Pin Code - 742184 maintaining Cash Credit (S02731T6684) 1. | Commercial Building bearing Office Room no. 405 on 2 s0.00.000.00| 360000000
We invite your atention to the MNotica dated 15.02.2025 issued uls 13{2} of Securitization and Reconstruction of faciity with our Panchgram Branch fo repay tha amount mentioned in the notice the 3rd floor at Dankuni suparmarkat complex, located at TN, Mukherea| ™" = ¥ it !
Financial Assets and Enforcement of Security Interest Act, 2002 and Possassion Notice dated 2.09.2013 in tha being Rs. 15,50,830.04 {Rupees Fifteen Lakh Fifty Thousand Eight Hundred Road, Mancharpur, Dankuni Rail Gate No. 08, Ward- 09, J L No.-98P.5, -
captioned account. Bul you have failed 1o clear the dues as mentioned In the above notice. Hence, It has baan Thirty and Four Paisa Only) within 80 days from the date of receipt of the said Dankuni Hooghly 712311, District: Hooghly, State: West Bengal, Kalkata,
decided ta proceed for sale of the secured assets for the reserve price mentioned below in the e- auction to be natice, : ; (Semi Urban), Super Bullt Area: 90048 Sq Ft., Deed No: 1781 for the year
conducted by the Bank under the provisions of the SARFAES| Act, 2002 read with relevant Rules of the Security ;rh'“‘ E”‘”F""'—“ I;j‘f'tﬁﬂf;l;mr ! Mﬁ[l%ﬂuﬂr 11a1.r|r!ghllrla:rltud tueu;ﬂr |::: H”;JI!-‘”‘- natice 'EI 2011, Owner of property : Vishwarupa Steel Pvi, Lid. Boundaries: North:
Interest (Enforcement) Rues, 2002 if you fail to pay the entire due amount along with interest, costs, charges and t:.?ﬂrfﬁ}lr Egz.r:gem gni = hr;Z.:EL;n ::;;D;i;ﬂ Ef ?ﬁgﬂ_jper:y dE:m-:Ea:; ?11::”; Carridor. South: Stairs. East. Cormidor. West: Open Lo Sky.
expenses within 30 days from the date of this notice and the Sale Notice will be published in the News Paper under | | halow in exercise of powers conferred on hinvher under Section 13(4) of the said We hareby once again Invite your attention to the provisions of sub-section {8) of Section 13 of the Securitization and
Rule 8(6) and Rule 9{1) of Security Interest (Enforcement) Rules, 2002 as perihe Appendix V-Aofthe said Rules. Act read with rule B and 9 of the sald rules on this 6th Day of March of Reconstruction of Financial Assets and Enforcement of Security Inferest Act, 2002
. the year 2025.
tai cured Assets to b : Tha Borrower [ Guarantor | Morigagor in particular and the public in ganaral is DATE : 07.03.2025 . AUTHORISED OFFICER
S| Reserve Price |Earnest Money here by cautioned not to deal with the property and any dealings with the property PLACE : KOLKATA In case of any dispute the English version shall prevail STATE BANK OF INDIA
r Description of Security(ies) (In Rs.) Doposit will be subject to the charge of the Indian Bank, Panchgram Branch for an
No. : in R amount o Bs. 15,50,830.04 (Rupees Fifteen Lakh Fifty Thousard Eight Hurdred
{In Rs.) Tharty ard Four Paisa Only jand interast therson,
1. Commercial Building bearing: Office room no ?[_]E.I Znd floorand-a pﬂrl of DESCRIPTION OF THE IMMOVAEBELEPROPERTY
affice roam mno. 41]5Jur1 e grd floor at Dankuni Super Market Comgplex, TASN0ANNR0 ] ABER000.00 Mortgaged Assets ; All thal piece and parcel of land and construction there upon
|Gcatﬂ{| ETT N hﬂukh&rje& H{'ad_ ﬁ.{wza., Mﬂﬂﬂh—ﬂ"pl”. Dan'l{urlil Ha" Gate ﬂiM{lHEa = Pﬂﬁcngmrﬂ. J L {3 B 23 | R Hnﬂﬁaﬂ- Nl::'. 1':'?&3 I_ R Prﬂt Ncl HBS.E
No-8, Ward- 08, J.L No.- 98 P.S. - Dankuni, Hooghly, Pin- 712311, Super ETH;I of lhﬂé_altv_d 2 Eﬂclrﬁlshzﬁpd1?uﬁr?ﬁn$r F'-ED- - IF'Echg_rfam._F'- i:tﬁ
BuiltArea: 4554 Sq Ft. Deed Mo: 1446 for the year 2011.Owner of property’ ERIOIEIM, LHEUICE:- WLIBINCR DG, FF. . YWast bengal, Liagsiication Y1
Vishwarupa Tubigr Pyt Ltd Boundaries: I‘-[jl-rl:h; Corridor, EI:I'UIE' Stair:-;. vide Title Deed 4237 dated 20.11.2012 & Registered at ADSRE Mabagram,
East: Corridor. West: Open to Sky. Property stands in the name of Smi. Rokeya Begam, Wio, Abdul Azim
Rahaman. Butted & Bounded by - Morth ; Property of Md. lsmaill Mondal, South
We hereby once again invite your attention to the provisions of sub-section (8) of Section 13 of the Securitization and Property of Mokhats Bir Hossain and Md. Ismail Mondal, East : Pond, Wesl @4 i ]
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 Mon Metal Lane. '
DATE : 07.03.2025 _ _ _ AUTHORISED OFFICER | |Date : 06.03.2025 Authorisad Officar S
PLACE : KOLKATA In case of any dispute the English version shall pravail STATE BANK OF INDIA | | Place : Panchgram Indian Bank
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fEgom er3fior wissiw fofdes O
Frife Frefae : 5. 167—169, AT Ta, o= Fele, Ve, I=T—600015, T,
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foroft wfer & aregror & Ryt I Faar
frefter wufRvel & uftrrfdeeor sie gafderfor o ufterfe R gade sifdfdrear 2002
(B wae) & Ted TICAUHUs o) & 91 Iraw ufvet I Rt

TAUATHUA B TG ANSRI & U H RN 1 TATTRYBUSUHRATS SIFRM 31 gl |uf
YU /13(4) TR oot ) fordm B | 9% WM W Tar o Gid fFar onar € 5 o # Sfeafaa
GRRE Hufr B ST & Oel & P MR W AR W £ Sl 8 P AR W IHY B Il B forg
TEAUEUHUe & WeAd vl @ AR el 6y & Aemm 9 @ & forw Sudrer g
froft &ifer & areerw & wufr o ot & fose aare fRraw i o 5o g §: -
1. Fooll 9 & Aeem & QA9 "OFT 8 OTel € @ 3R W iR T @ O § @ ouR W e
2 TRIGR & HURT & TR & oIy TIUauhud & WA @ Wihid & Wit & STel &1
oo W A ufaweer &1 25% R Swd 91 15 fRAF & fiax 9w ¥ ST e Bl
3. WAl B AMET S W IRAIAT AR BT 10% ST HRAT BT RO SIRITh T (2) & 1R
ST I B 25% B A% NG far S |

4 SWH @S (2) & T IMMATIH AT BT IO A H ABAdr W= MMAIeT & |IeT I
DI TS AR BT 10% W Ugel | YA BI T8 AR Sfed B ol Sl |

5. TAUAUHUA ERT WRIG & UG & WIHR 7 33 & RIfy #, amdes & ey Jrae o
TS 10% IR 91 fsfl & & a9 R <7 S |

6. HURT TATAUHUS Pl ST AT AR G4 AlG[aT iR A= &1 qrersil & | 9=t o W& & |
WG TSR /G dFer 5l TR v & <19/ IfaR /9o & forg faedr +f
WwE A IR T8 8|

7. ol BT O Hfe & forg Fuly (ol 9 & s & el & deq) 9 Gafta @i ueqaii
R ST IR HAT AMRY | ST 59 Gy H a8 B ARG F WSpd BRI /RIS Forar
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PUEBLIC NOTICE

ENTIRE FREEHOLD PROPERTY BEARING NO. E-38, HAUZ KHAS,
NEW DELHI ADMEASURING 200 SQ. YDS. (EXCEPT ONE SHOP
ADMEASURING 309.88 SQ.FT. ON GROUND FLOOR S0LD TO
MRS. ANUJABANSAL)

"Be il known lo all that my client has agreed 1o Purchase Enlire Freahold
Property bearing Mo, E-38, Hauz Khas, New Delhi admeasuring 2040 50, yds
jexcept one shop admeasuring 309 88 =q.ft. on ground floor sold to Mrs.
Anua Bansal wide sale deed daled 18.10.2012) (heremafter raferred 1o as
‘Sad Property’) from Sh. Harsh Mathur Sio Late Sh. Shamsher Bahadur
Mathur who has represented himself to be sole, absolute and exclusive
owner of the Said Properly and has further represanted that the Said Property
is free from all sorts of encumbrances (registered or un-registerad ) including
buk not limited to prior sale, gift, mortgage, charge, lien, claims, disputes etz

Anyother parsonis) having any clalm against, into or upon the Said Property
or any part theraof by virlue of sale, inhedtance, agreement, contrach
mortgage, lien, charge elc, or othervise howsoever and of whatsoever
nature is hereby required to notify the same in writing alongwith supporting
documentary evidence o the undersigned within ¥ days, from the date of
publication of thiz nolice, failing which my client shall conclude the sale and
any claim andfor objection if -any shall be considered as waived and
abandoned and shall not be binding upoen my clant

RAJ SINGH GEHLOT [ADVOCATE)
L-4, Green Park Extension, Mew Delh-11016
Tel. 26191394, 26194021
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1. The Bhagirathi Co-
operative Milk Producers'
Union Ltd. invites E-Tender
for Supply of Corrugated
Cardboard Ghee Carton

vide Tender Id: 2025
BCMPU_823901_1.
For details visit https://
wbtenders.gov.in.

Sd/-

Managing Director
The Bhagirathi
Co-operative
Milk Producers' Union Ltd.
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